SLP(C)No. 80 OF 2001

| TEM No. 3 Court No. 6 SECTION | X
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.80/2001
(From the judgenent and order dated 09/08/ 2000 in WP 6107/99
of The H GH COURT OF BQOVBAY)
EKNATH SH VRAM KOTHAVALE Petitioner (s)
VERSUS
VI TTHAL SH VA R GOSAVI & ORS. Respondent (s)

(Wth prayer for interimrelief)
( For Final Disposal )

Date : 19/03/2002 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE U. C. BANERJEE
HON BLE MR JUSTI CE SH VARAJ V. PATIL

For Petitioner (s)
M. A S. Bhasne, Adv.

For Respondent (s)
M. Udai Unesh Lalit, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Not this week.

. SP1
(K. K. Chaw a) (D. D. Jindal)
Court Master Assi stant Regi strar



